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Mr. P. N. Jatti counsel for the applicant. 

This CP lias been filed by the applicant on 
4. 5. 2007 whereas the OA has been decided by this 
Tribunal on .17.11.2005.· The CP ·has been ·filed 
almost after 18 months. However, the time limit 
prescribed for filing the CP is within one year of 
the passing · of order on 0.1\. · Accordingly, the · CP 
stands dismissed be~ng time barred . 
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